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ITEM NO.11 COURT NO.4 SECTION X

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

Writ Petition(s)(Civil) No(s).1517/2018

KAMAL ANANT KHOPKAR Petitioner(s)
VERSUS

UNION OF INDIA & ANR. Respondent(s)

(WITH IA No. 18073/2022 - INTERVENTION/IMPLEADMENT, IA No.

155516/2021 - INTERVENTION/IMPLEADMENT, IA No. 13542/2022 -

PERMISSION TO FILE ADDITIONAL DOCUMENTS/FACTS/ANNEXURES, IA No.

14918/2020 - PERMISSION TO FILE ADDITIONAL

DOCUMENTS/FACTS/ANNEXURES)

WITH
T.P.(C) No. 457/2022 (XVI-A)
(FOR ADMISSION and IA No.29470/2022-EXEMPTION FROM FILING 0.T.)

Date : 05-04-2022 These matters were called on for hearing today.

CORAM
HON'BLE DR. JUSTICE D.Y. CHANDRACHUD
HON'BLE MR. JUSTICE SURYA KANT
HON'BLE MS. JUSTICE BELA M. TRIVEDI

Ms. Meenakshi Arora, Sr. Adv. (A.C.)

For Petitioner(s) Ms. Mrunal Dattatraya Buva, Adv.
Ms. Manju Jetley, AOR

Mr. Sumeer Sodhi, AOR
Ms. Shreya Nair, Adv.

For Respondent(s) Mr. Tushar Mehta, SG
Mr. Pranay Ranjan, Adv.
Mr. Rajat Nair, Adv.
Ms. Vanshaja Shukla, Adv.
Mr. Kanu Agrawal, Adv.
Mr. Mayank Pandey, Adv.
Ms. Mrinal Elkar Mazumdar, Adv.
Mr. Arvind Kumar Sharma, AOR

DWW%?W Mr. Gurmeet Singh Makker, AOR
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LBl Mr. K. Parameshwar, AOR

Ms. A. Sregurupriya, Adv.
Mr. Prasad Hegde, Adv.

Mr. Aditya Wadhwa, Adv.
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Mr. Vipul Kumar, Adv.

Mr. Debopriyo Moulik, Adv.
Ms. Shagun Bhargava, Adv.
Mr. Shivendra Singh, AOR

UPON hearing the counsel the Court made the following

ORDER
1 Counter affidavit shall be filed within a period of three weeks.
2 List the proceedings for final disposal on 18 May 2022.
(SANJAY KUMAR-TI) (SAROJ KUMARI GAUR)

AR-CUM-PS COURT MASTER
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